RAJYA SABHA [3 May, 2002]
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MR. CHAIRMAN: Question hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS

Payment of Arrears of retired Teachers in Bareilty

1 * 541. SHRI B.P. SINGHAL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that teachers retired from Hafiz Siddique Punjabi
Government Higher Secondary School, Bareilly, Uttar Pradesh in June 1990,
have not been paid their arrears even after a lapse of more than 11 years;

(b) if so, the reasons therefor;
(c) by when these teachers would be paid their arrears; and

(d) the action proposed to be taken against the persons responsible for this
criminal apathy and delay?

THE MINISTER OF HUMAN RESOURCE' DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) to (d) The Government of Uttar Pradesh has
informed that Hafiz Siddique Punjabi Government Higher Secondary School,
Bareilly is a Government aided school. Shri Nityananda Sharma, Asstt.
Teacher in the School retired from service on 30.06.1990. The arrear bills for
the sum of Rs. 77,324/- were submitted by the School to the district authorities
in 1996-97. After removal of discrepancies in pay'fixation and completion of
papers, the Education Directorate received the bill on 14.03.2000. The payment
has since been made. State Government has instituted an inquiry into the
reasons of avoidable delay.

Promotion of wrestling and shooting

* 544. SHRI DEVI PRASAD SINGH: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

T Original notice of the question was received in Hindi.

24



